37 Written Answers

<b) and (c) According to the information
available at present five persons were arrested
under the provisions of the Official Secrets
Act read with the provisions of the Foreigners
Act and of the Passport Act on June 7, 1986 at
Madras. The case ill under investigation.
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Return of Indian Scientists and Technolo-
gists from US

957. DR. MOHD. HASHIM KIDWAL:
Will the PRIME MINISTER be pleased to
refer to answer to Unstarred Question 323
given in the Rajya Sabha on the 25th July,
1985 and state:

fa) what is the number of Indian scientists
and technologists who had returned to Indfs
till June, 1986 from the US in response of the
call of the Prime Minister given last year; and
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to Questions 38

'(b) what ar© the details of their placement
and employment?

THE MINISTER OF STATE IN THE
VHNISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS
OF OCEAN DEVELOPMENT, ATOMIC
ENERGY, ELECTRON'S AND SPACE
(SHRI 'SHIVRAJ PATIL): Ca) and (b)
Indian scientists and technologists returning
from abroad are generally sngaged in the
following activities:

1. Self-employment by way of setting up
industrial unit*.

2. Private sector.

3. Public sector.

4. Autonomous SAT organi“tionsjin-
stitutions.

5. Government Departments.

It is therefore, very difficult to ascertain the
exeat number of India scientists and
technologists who retu/h to the country from
abroad. However, a scheme culled th,
"Scientists Pool" has been in operation since
1959 for temporary placement of well
qualified Indian scientists and technologists,
primarily those returning from abroad. During
the period Ist June, 1985 to 30th June 198S.
56 persons were selected to the Pool from
USA. Out of these, 7 have obtained regular
employment i, India and left the Pool. Of the
rest, 36 persons ar, working i, th, Universities
and Institutions of National importance,
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